
Annexure–7 
Name of the corporate debtor: Benara Aotomotives Pvt Ltd.; Date of commencement of Liquidation: 11/12/2024 

 List of creditors as on: 15/10/2025 

List of operational creditors (Government dues) 
(Amountin₹) 

Sl. 
No. 

Details of claimant Details 
of claim 
received 

Details of claim admitted Amount of 
contin- 

gentclaim 

Amount 
of any 
mutual 
dues, th 
at may 
be set- 

off 

Amount 
of claim 
under 
verifica- 
tion 

Amount of 
claim not 
admitted 

Remarks, 
if any 

Department Govern
ment 

Dat
e of 
rece
ipt 

Amount 
claimed 

Amount of 
claim 

admitted 

Nature 
of claim 

Whether 
related 
party? 

% of voting 
shar e in 
CoC,if 

applicable 

1 Assistant 
Commissioner
, CGST & 
Central 
Excise, 
Division-II, 
Agra 

UP State 
Government 

12.03.
2025 

57660822 57660822 OC NO 51.78% NIL NIL NIL NIL NIL 

2 Commissioner 
of Customs, 
NS-II Jawahar 
Lal Nehru 
customs 
House, 
Raigarh 
Maharashtra 

Maharashtra 
State 
Government  

12.03. 
2025 

7286915 7286915 OC NO 6.55% NIL NIL NIL NIL NIL 

Total 64947737 64947737 58.33 %


